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ORDER

On mentioning of the matter, the Registry is directed to list the matter
today. As per the direction, the matter is placed before this Bench and taken up

for consideration.

The submission that has been made by the Counsel for the Petitioner is that
the matter has been settled and the Petitioner undertook before Hon'ble Apex
Court to withdraw the Petition. In view of this, we allow the withdrawal of the
Petition. Accordingly, the Petition is dismissed as 'withdrawn'. The file may be

consigned to record after due completion.
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